CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BENCH
CIRCUIT COURT SITTING AT BILASPUR

Centempt Petitien Ne. 41 ef 2006 in OA
Ne. 892 ef 2004

Bilaspur, this the 31st day ef August, 2006

Hen'ble Dr, G.C. Srivastava, Vice Chairman
Hen'ble Mr, A.K. Gaur, Judicial Member

Smt. Pushpawati Das, aged abeut 61 years,

Wife of Shri H.N. Das, New retired Office

Assistant frem effice ef the Superintendent

eof Pestal Stere Depet, Tikarapara Read,

Raipur (CG)., R/e. Katera Talab, Near Girls

Scheel, Raipur (CG). eee Petitiener

(By Advecate - Shri R.,K. Kesharwani)
Versus

1. Prithwi Raj Kumar, The Chief

Pest Master General, Department

of Pest, Chhattisgarh Circle,

Raipur (CG) 492001,
2, C. Aharwal, The Senier Superintendent

of Pest Offices, Raipur Divisien,

Raipur, eee Respendents
(By Advecate - sShri S,A, Dharmadhikari)

O RDER (Oral)

By AJ,K, Gaur, Judicial Member -

The learned ceunsel fer the respendents has drawn

eur attentien tewards Annexure R/1 filed alengwith their

reply, It is submitted that in view ef passing ef this

R el SRRV

erder dated 20,7.2006 (Annexure R/1) the centempt petitien
bet

haskpendered infructueus, The learned ceunsel fer the

petitiener has ne ebjectien, Accerdingly, the centempt

petitien is dismissed, Netices issued are discharged,

(A.KJ Gaur) Dr
Judicial Member (Dr. G°C61§§iZ:§§:;:L

“SA“




